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Notification of the Ministry of Information and Broadcasting

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN SINGH RATHORE): Sir, I lay on the
Table, under sub-section (3) of Section 22 of the Cable Television Networks (Regulation)
Act, 1995, a copy (in English and Hindi) of the Ministry of Information and Broadcasting
Notification No. S.0. 681 (E), dated the 7th March, 2016, notifying-Additional District
Magistrates as authorized officers to exercise the powers conferred upon them under the
provisions of the Cable Television Networks (Regulation) Act, 1995 except in respect of
Sections 5 and 6 within the local limits of their jurisdiction.

[Placed in Library. See No. L.T. 4599/16/16]

Report of the Comptroller and Auditor General of India
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[Placed in Library. See No. L.T. 4635/16/16]

REPORT ON INDIAN PARLIAMENTARY PARTICIPATION AT
INTERNATIONAL CONFERENCE
SECRETARY-GENERAL: Sir, I lay on the Table, a copy (in English and Hindi)
of the Report on the participation of the Indian Parliamentary Delegation at the 132nd

Assembly of the Inter-Parliamentary Union (IPU) held in Hanoi, Vietnam from
28th March to 1st April, 2015.

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON COMMERCE

SHRI D. KUPENDRA REDDY (Karnataka): Sir, I present the following Reports

(in English and Hindi) of the Department-related Parliamentary Standing Committee on

Commerce:—
(1)  123rd Report on Export Infrastructure in India;
(i) 124th Report on the Action Taken by Government on the Recommendations/

Observations of the Committee contained in its 119th Report on Rubber

Industry in India;



